
                                                                           
 

 

 

GUJARAT NATIONAL LAW UNIVERSITY, GANDHINAGAR 

Under CENTRE for CORPORATE and COMPETITION LAW 

 

 
Organizes 

 

 

CERTIFICATE COURSE ON “EU COMPETITION LAW” 

27th August - 30th August, 2019 
 

 
 

 TENTATIVE SCHEDULE  
 

 27th AUGUST, 2019  
 

TIME SLOT DURATION SESSIONS SCHEDULED 

3:00 PM to 3:30 PM 0.50 Hour    Inaugural Session 

3:30 PM to 5:30 PM         2.00  Hours Introduction: Competition Law 

 Definition/aim of competition law; 

 Objectives of competition law; 

 Terminology;  

 History of the EU; 

 Competition authorities; 

 Competition courts; 

5:30 PM to 6:00 PM    0.50 Hour Break 

6:00 PM to 8:00 PM 2.00  Hours Basic concepts of Competition Law 

 Sources of EU competition law; 

 Free competition; 

 Different market concepts; 

 Definition of the market; 



 

 
 

 28th AUGUST, 2019  

 

TIME SLOT DURATION SESSIONS SCHEDULED 

3:00 PM to 5:00 PM 2.00 Hours Application of Competition Law in the EU 

 Economic theories; 

 Application of EU or national law; 

 Modernization of EU competition law; 

 Introduction to the Art. 101, 102 TFEU; 

5:00 PM to 5:30 PM    0.50 Hour Break 

5:30 PM to 7:30 PM 2.00 Hours Anti-competitive practices in the EU-I 

 Horizontal and vertical agreements; 

 Restriction of competition; 

 Prohibition of cartels; 

 Joint ventures; 
 

 

 

 29th AUGUST, 2019  

 

TIME SLOT DURATION SESSIONS SCHEDULED 

3:00 PM to 5:00 PM  2.00 Hours Anti-competitive practices in the EU-II 

 Vertical restrictions; 

 Positive effects; 

 Methods of distribution; 

 Licensing agreements; 

 Franchising; 

5:00 PM to 5:30 PM    0.50 Hour Break 

5:30 PM to 7:30 PM 2.00 Hours Anti-competitive practices in the EU-III 

 Abuse of a dominant position; 

 Abuses concerning prices; 

 Discrimination; 

 

 

 30th AUGUST, 2019  

 

TIME SLOT DURATION SESSIONS SCHEDULED 

3:00 PM to 4:30 PM 1.50 Hours Enforcement of Competition Law-I 

 Public enforcement of competition law; 

 Private enforcement of competition law; 

4:30 PM to 5:00 PM    0.50 Hour Break 

5:00 PM to 6:30 PM 1.50 Hours Enforcement of Competition Law-II 

 Application of competition rules to the state; 

 International aspects; 

6:30 PM to 7:00 PM    0.50 Hour Break 



        7:00 PM to  8:00 PM 1.00 Hour                           Evaluation 
 

8:00 PM to 9:00 PM 1.00 Hour Valedictory Session and Certificate 
Distribution 

 
 


